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MINISTRY OF RAILWAYS
(West Central Railway)
NOTIFICATION

Kota, the 8" May, 2025

S.0. 2055(E).—Whereas, by the notification of the Government of India in the Ministry of Railways (West
Central Railway), number 107 S.O. 109(E) dated 06" January, 2025 published in the Gazette of India, Extraordinary,
Part 11, Section 3, Sub-Section (ii), dated the 06™ January, 2025 and issued under the sub-section(1) of section 20A of
the Railways Act, 1989 (24 of 1989) and the Railways (Amendment) ACT, 2008 (No. 11 of 2008) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the schedule
annexed to the said notification for execution, maintenance management and operation of a Special Railway Project
namely, Kota — Mathura section in Sawai District Construction of Road Over Bridge on LC No. 148 Project in
District Sawai Madhopur in the State of Rajasthan;

And whereas, the substance of the said notification has been published in the daily local newspapers namely,
"THE TIMES OF INDIA" (English), dated the 12" of January 2025 and "DESH KI DHARTI" (Hindi) dated the 12th
of January 2025 under the sub-section (4) of section 20A of the said Act;

And whereas no objections were received by the Competent Authority.

And whereas, in pursuance of sub-section (1) of section 20E of the said Act, the Competent Authority has
submitted its report to the Central Government.

Now therefore, upon receipt of the report of the Central Authority and in exercise of the powers conferred by
sub-section (1) of section 20E of the said Act, the Central Government hereby declares that the lands specified in the
schedule annexed hereto shall be acquired for the aforesaid purpose.

And further, in pursuance of sub-section (2) of Section 20E of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the schedule annexed
hereto shall vest absolutely in the Central Government free from all encumbrances.

SCHEDULE
Brief description of the land to be acquired with or without structure falling within, for the Special Railway Project
namely: Kota — Mathura section in Sawai Madhopur District Construction of Road Over Bridge on LC No. 148
Project in District Sawai Madhopur in the State of Rajasthan.

State : RAJASTHAN District : Sawai Madhopur
Village :  Boreef Taluka : Sawai Madhopur
S.No. Survey Type of Nature of Area of Name of Landowner/ Interested Person
No. Land Land the Land
(sqm)
1.0 612 Government Pond 4507.00 Nagar Vikas Niyas Sawai Madhopur Part — Full
for the organization
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2.0 614 Private Agriculture | 213.00 Anil Baswal son of Bhanwarlal Baswal Part-
35/36 Caste- Khatik Ni. 170 Maharana Pratap
Colony Sawai Madhopur Teh. And District
Sa.ma. Khatedar, Rumali Urf Kali daughter of
Badri Part- 1/36 Caste- Bairava Sa. Deh
Khatedar,
3.0 615 Private Agriculture | 240.00 Sunipa Sachdeva Wife of Ashish Sachdeva Part-
Full Caste- Punjabi Arora Ni. Plot no. GH-01/A
Sector 74 Noida Gautam Buddha Nagar (Uttar
Pradesh) Hall Ni. Aawasan Mandal Sa. Ma.
Khatedar, Rahin (Complete Account) Canara
Bank Branch SAWAI MADHOPUR I,
4.0 616 Government | Charagah | 101.00 Nagar Vikas Niyas Sawai Madhopur Part — Full
for the organization
5.0 637 Government | Charagah | 92.00 Nagar Vikas Niyas Sawai Madhopur Part — Full
for the organization
State: RAJASTHAN District :  Sawai Madhopur
Village:  Sangrampura Taluka: Sawai Madhopur
S.No. Survey Type of Nature of Area of Name of Landowner/ Interested Person
No. Land Land the Land
(sqm)
1.0 640 Private Agriculture | 492.00 Badrilal S/o Kajod Part 1/6 Caste- Bairava Sa.
Deh Khatedar, Sandeep Mahawar S/o Ghanshyam
Mahawar Part 2/3 Jaati-Koli House No., Colony
Bramhapuri Mohalla, Area/Location - City, City -
Sawai Madhopur, Pin Code 322021, District
SAWAI MADHOPUR, State - RAJASTHAN
Khatedar, Hanuman S/o Kajod Part 1 /6 Caste
Bairava Sa. Deh Khatedar,
2.0 1114/640 | Private Agriculture | 782.00 Lakshminarayan son of Badrilal part 3/37 caste
Berwa Sa. Thingla Khatedar, Sandeep Mahawar
S/o Ghanshyam Part 34/37 Caste Koli House No.,
Colony Bhramapuri, Area/Location City, City
Sawai Madhopur, Pin Code 322001, District
SAWAI MADHOPUR, State RAJASTHAN
Khatedar,
3.0 864 Private Agriculture | 56.00 Shrimati Neha Wife of Mallesh Part Full Caste
Nat Sa. Alanpur Khatedar,
4.0 863 Private Agriculture | 180.00 Shrimati Neha Wife of Mallesh Part Full Caste
Nat Sa. Alanpur Khatedar,
5.0 862 Private Agriculture | 67.00 Shrimati Neha Wife of Mallesh Part Full Caste
Nat Sa. Alanpur Khatedar,
State: RAJASTHAN District :  Sawai Madhopur
Village :  Jeenapur Taluka : Sawai Madhopur
S.No. Survey Type of Nature of | Area of the Name of Landowner/ Interested Person
No. Land Land Land
(sqm)
1.0 995 Private Aabadi 315.00 Sivaychak Nagar Palika Sawai Madhopur Part -
Full for the Institution
2.0 994 Private Agriculture | 1386.00 Ghanshyam son of Chheetar share- 1/4 caste-

Meena sa. deh Khatedar Part-1/4 (Khasra No.
554 Bina Rahan) Vijaya Bank Branch Sa. Ma.
,Charan Singh Urf Kalu son of Chhetar Part- 1/4
Caste- Meena Sa. Deh Khatedar Part-1/4
(Khasra No. 554 Bina Rahan) Allahabad Bank
Branch Sa.Ma. ,Ramnathi wife of late. Chheeter
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State :

Village :

RAJASTHAN

Jeenapur

District :

Taluka :

Sawai Madhopur

Sawai Madhopur

S.No.

Survey
No.

Type of
Land

Nature of
Land

Area of the
Land

(sgm)

Name of Landowner/ Interested Person

share- 1/4 Caste- Meena Sa. Deh Khatedar,
Hanuman son of Chhetar share- 1/4 Caste-
Meena Sa. Deh Khatedar Part-1/4 (Khasra No.
554 Bina Rahan) Allahabad Bank Branch Sa.
Ma.

3.0

994/1069

Private

Agriculture

154.00

Narbada wife of Bhagchand share - 1/3 caste -
Meena Sa. deh Khatedar, Lokesh Kumar son of
Girraj Prasad share - 2/3 caste - Meena resident
village ~Khatkalan tehsil ~ Sawaimadhopur
Khatedar.

4.0

983/1

Private

Agriculture

1113.00

Manakchand son of Bhagchand Part- Full
Caste- Meena Sa. Deh Khatedar (Full Account)
Union Bank of India Branch Mandi Road
Sawaimadhopur

5.0

983

Private

Agriculture

554.00

Rameshchand son of Bhagchand Part- Full
Caste- Meena Sa. Deh Khatedar

6.0

983/2

Private

Agriculture

876.00

Gulabchand son of Bhagchand Part- Full Caste-
Meena Sa. Deh Khatedar (Full Account) Baroda
Rajasthan Regional Rural Bank Branch Kherda
Sawaimadhopur

7.0

982

Private

Agriculture

365.00

Ghanshyam son of Chheetar share- 1/4 caste-
Meena sa. Deh Khatedar, Charan Singh Urf
Kalu son of Chheetar Share- 1/4 Caste- Meena
Sa. Deh Khatedar, Ramnathi wife of late
Chheetar share- 1/4 Caste- Meena Sa. deh
Khatedar, Hanuman son of Chhetar share- 1/4
Caste- Meena Sa. Deh Khatedar.

8.0

981

Private

Agriculture

2.00

Manakchand son of Bhagchand Part- Full
Caste- Meena Sa. Deh Khatedar (Full Account)
Union Bank of India Branch Mandi Road Sawai
Madhopur

9.0

979

Government

Barren

1433.00

Nagar Vikas Niyas Sawai Madhopur Part —
Complete for the organization

10.0

978

Government

Road

395.00

Nagar Vikas Niyas Sawai Madhopur Part —
Complete for the organization

11.0

683

Private

Agriculture

451.00

Bharatlal son of Kavarpal share- 1/6 caste-
Meena sa. Bhedola Wala khatedar Share-1/6
(Complete Account) Bank of Baroda Branch
KHERDA MANTOWN, Bhanwarpal s/o
Surajmal Share-1/2 Caste- Meena Sa. Bhedola
wala khatedar share-1/2 (full account) Bank of
India branch Sawai Madhopur, Rajendra s/o
Kawarpal share-1/6 caste- Meena Sa. Bhedola
Wala khatedar Part-1/6 (Complete Account)
UCO Bank Branch Sa. Ma. ,Ramkanya wife of
late. Kanwarpal Share- 1/6 Caste- Meena Sa.
bhedola khatedar

12.0

682

Private

Agriculture

42.00

Bharatlal son of Kavarpal share- 1/6 caste-
Meena sa. Bhedola Wala khatedar Share-1/6
(Complete Account) Bank of Baroda Branch
KHERDA MANTOWN, Bhanwarpal s/o
Surajmal Share-1/2 Caste- Meena Sa. Bhedola
wala khatedar share-1/2 (full account) Bank of
India branch Sawai Madhopur, Rajendra s/o
Kavarpal share-1/6 caste- Meena Sa. Bhedola




[$TRT [I—=vE 3(ii)] T T TSI © T 9
State: RAJASTHAN District :  Sawai Madhopur
Village :  Jeenapur Taluka : Sawai Madhopur
S.No. Survey Type of Nature of | Area of the Name of Landowner/ Interested Person
No. Land Land Land
(sqm)
Wala khatedar Part-1/6 (Complete Account)
UCO Bank Branch Sa. Ma., Ramkanya wife of
late. Kanwarpal Share- 1/6 Caste- Meena Sa.
bhedola Khatedar.
13.0 681 Government Paal 420.00 Nagar Vikas Niyas Sawai Madhopur Part — Full
for the organization
14.0 677 Government Pond 411.00 Nagar Vikas Niyas Sawai Madhopur Part — Full
for the organization

[Computer No. 260401 File No. E- WCR-KOTAOBRGL (GCBR)/6/2024-CERSW]
SAURABH MISRA, Chief Project Manager-1 Kota
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